BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 676/2023

In re: News item appearing in The Times of India dated 12.10.2023 titled “Agricultural
Runoff causing groundwater pollution in Punjab, making Drinking Water unsafe, Reveals
Study ”

IN THE MATTER OF:
In re: News item appearing in The Times of India dated 12.10.2023 titled “Agricultural
Runoff causing groundwater pollution in Punjab, making Drinking Water unsafe, Reveals
Study ”

MEMO OF PARTIES

1. Central Pollution Control Committee (CPCB)
Through its Member Secretary
Paryavaran Bhawan, East Arjun Nagar, Delhi-110032

Email: mscb.cpcb@nic.in (Respondent No. 1)

2. Punjab Pollution Control Board,
Through its Member Secretary
Email: msppeb@punjab.gov.in (Respondent No. 2)

e

Indian Institute of Technology (IIT) Mandi
though its Director

Email: director@iitmandi.ac.in (Respondent No. 3)

iIDepartment of Water Supply and Sanitation,
[State of Punjab

through its Principal Secretary
Email: secy.wss@punijab.gov.in/ hod.dwss@punijab.gov.in (Respondent No. 4)

. Department of Agriculture and Farmers Welfare,
State of Punjab

though its Additional Chief Secretary
EmailL: cs@punjab.gov.in

N

(Respondent No. 5)




